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 STATEMENT  RE:  FAILURE  OF
 AUGMENTED  SATELLITE
 LAUNCH  VEHICLE-D2  (ASLYV

 D2)  AND  LAUNCHING  OF
 INSAT  1-C

 {English}

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SCIENCE  AND  TECHNO-
 LOGY  AND  MINISTER  OF  STATE  IN
 THE  DEPARTMENTS  OF  OCEAN  DEVE-
 LOPMENT,  ATOMIC  ENERGY,  ELEC-
 TRONICS  AND  SPACE  (SHRI  K.R.
 NARAYANAN)  :  The  second  developmental
 flight  of  ASLV  with  SROSS-2  satellite  on-
 board  was  launched  from  Sriharikota  at
 14.48  hours  IST  on  the  13th  July,  1988.
 The  performance  of  both  the  strap-on
 motors,  which  were  ignited  simultanecusly,
 and  of  the  vehicle  upto  the  first  48  seconds
 was  normal.  The  first  stage  motor  which
 did  not  ignite  in  D-1  flight  did  get  ignited
 this  time  as  programmed  at  48.5  seconds.
 However,  at  about  49.5  seconds  after  lift
 off,  the  yaw  and  roll  rate  of  the  vehicle
 started  building  up  rapidly  and  could  not  be
 controlled  by  the  Rocket  Control  System
 resulting  in  the  severance  of  the  top  end  of
 the  vehicle  at  50.4  seconds.  The  first  stage
 motor  with  the  burnt  out  strap-on  motors,
 however,  performed  normally  till  its  burn
 out  at  about  97.8  seconds.  The  prematurely
 detached  SROSS-2  Satellite  also  performed
 normally  till  its  splash  down  at  257  seconds
 after  lift  off.

 In  spite  of  incorporating  all  the  recom-
 mendations  of  the  ASLV-D2  Failure  Analysis
 Committee  and  all  the  care  taken,  another
 failure  has  occurred.  It  may  be  remembered,
 however,  that  all  flight  conditions  cannot  be
 fully  simulated  on  the  ground.

 Immediate  action  has  been  taken  to
 constitute  a  Failure  Analysis  Committee  of
 ISRO  to  look  into  the  voluminous  data  now
 avdilable.  A  National  Expert  Review  Panel
 has  also  been  set  up  to  go  into  all  aspects  of
 the  flight.

 We  bave  more  cheerful  news  from
 Hassan  in  Karnataka.  The  INSAT-1C
 spacecraft  was  launched  by  the  Ariane-3
 Launch  Vehicle  from  Kourou  in  French
 Guyana  into  a  geostationary  transfer  orbit
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 of  36000 ८  200  Km  at  0442  hours  IST  on
 the  22nd  July,  1988.  Within  10  minutes
 after  the  separation  of  the  satellite  from  the
 Ariane,  INSAT’  Master  Control  Facility  at
 Hassan  took  full  contro!  of  the  Satellite.
 Two  of  the  five  solar  panels  and  the  C-Band
 Antenna  were  dcployed  at  around  0615
 hours  on  22nd  as  planned.  Two  major
 firings  of  the  apogee  motor  for  23  minutes
 each  were  carried  out,  one  on  23rd  and  the
 second  on  24th  July  to  raise  the  perigee
 from  200  Km.  to  about  3300  Km.  With
 the  successful  firing  of  the  apogee  motor  for
 90.5  seconds  on  25th  morning,  the
 INSAT-!C  has  now  reached  near  geosyn-
 chronious  circular  orbit,  and  will  reach  its
 final  destination  of  93.5  degrees  East  longi-
 tude  in  a  few  days.  The  critical  manoeuvres
 of  full  solar  array  deployment  and  placing
 INSAT-1C  in  uw  body  stabilised  mode  were
 also  successfully  accomplished  on  26th  July,
 1988.  Deployment  of  C/S  band  antenna
 and  solar  sail  release  are  scheduled  in  the
 next  two  days.  After  that.  exhaustive  on-
 orbit  tests  will  be  carried  out  to  characterise
 each  of  the  payloads  -before  the  spacecraft
 is  declaged  operational.  The  INSAT-IC
 will  provide  back-up  to  INSAT-1B  now  in
 operation  and  will  also  substantially  augment
 the  existing  telecommunication  and  TV
 programme  distribution  capacities.

 As  Hon'ble  members  are  aware,  the
 ultimate  aim  of  our  Space  Research  Pro-
 gramme  is  to  achieve  self-reliance  in  the
 peaceful  use  of  outer  space.  On  behalf  of
 the  House,  I  wish  to  congratulate  the
 scientists  of  ISRO  for  the  success  of  the
 INSAT-1C  Mission  and  tu  tell  them  that
 they  should  not  lose  heart  because  of  the
 ASLYV-D2  failure.  We  have  full  faith  in
 them  and  shal!  stand  by  them  in  their
 efforts  to  achieve  our  goal  in  space
 research.

 12.18  brs.

 [English]

 MATTERS  UNDER  RULE  377

 (1)  Need  to  declare  Kavi  Samrat  Upendra
 Bhanj  Training  College,  Bhanjanagar,

 Orissa  as  a  comprehensive  College
 for  teachers  education.

 SHRI  SOMNATH  RATH  (Aska):  Sir,
 out  of  three  universities  in  Orissa,  two  colle-
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 ges  under  Utkal  University  and  two  colleges
 under  Sambalpur  University  are  recognised
 as  Advanced  Institute  of  Education  and  Com-
 prehensive  College  of  Teachers  Education
 respectively  by  the  University  Grants  Com-
 mission.  It  is  unfortunate  that  no  such  train-
 ing  college  under  Berhampur  University  has
 yet  been  recognised.  The  area  is  dominated  by
 Tribals/Harijans  and  is  situated  in  southern
 part  of  Orissa.  There  is  only  one  Govern-
 ment  Training  College  at  Berhampur
 University.  But  it  has  no  infrastructure,  no
 building,  no  playgzound  of  its  own.  There
 is  shortage  of  even  qualified  staff  in  this
 college.

 Kavi  Samrat  Upendra  Bhanj  Training
 College  at  Bhanjanagar  has  been  established
 by  private  initiative.  It  has  adequate
 infrastructure.  highly  qualified  staff,  a  nice
 building  and  a  hostel.

 Since  education  is  in  the  Concurrent
 List,  I  would  urge  upon  the  UGC  and  the
 Central  Government  to  declare  the  KSUB
 Training  College,  Bhanjanagar,  which  serves
 mainly  the  Phoolbani  and  Ganjam  districts

 ,which  fall  in  a  Scheduled  Castes  Parliamen-
 tary  Constituency,  as  a  comprehensive
 college  of  teachers  education  or  as  advanced
 institute  of  education  as  it  has  adequate
 infrastructure.

 12.2  brs.

 {MR.  DEPUTY-SPEAKER  in  the  Chair]

 (ii)  Need  to  develop  Nanded  in  Maharasb-
 tra  as  a  tourist  centre.

 SHRI  ASHOK  SHANKARRAO
 CHAVAN  (Nanded):  Mr.  Deputy-Speaker.
 Sir,  the  growth  and  development  of  tourism
 in  India  is  hampered  to  some  extent  due  to
 non-availability  of  appropriate  accommoda-
 tion  at  the  right  time,  the  right  place  and  the
 right  cost.  Nauded  district  in  Maharashtra
 is  famous  for  its  Gurudwara  commemorating
 Shri  Guru  Gobind  Singh  Sahib.  People  from
 all  over  the  country  and  also  abroad  come  to
 Nanded  to  have  darshan  of  the  Gurudwara.
 Besides,  two  important  temples—one  of
 Saraswati  at  Basar,  which  15  very  near  to
 Nanded  and  also  the  Renuka  Devi  Temple
 at  Mahur  in  Kinwat  Taluka  of  Nanded,  have
 been  attracting  a  lot  of  devotees.  The  Shiva
 temple  at  Aunda  Nagnath  and  Parli  Vaijnath

 which  are  in  the  adjoining  districts  of
 Nanded  are  also  known  to  attract  a  large
 number  of  devotees.  All  the  places  have
 remained  unexposed  to  tourists.  The  ITDC
 should  take  some  interest  and  construct
 some  three-star  hotels  at  Nanded.  Buses
 and  taxis  can  be  deployed  by  small  entre-
 preneurs  with  assistance  from  banks  and  tax
 concessions  from  the  Centre  and  the  State.
 ।  would  strongly  urge  upon  the  Minister  of
 Tourism  to  bring  such  historical  and  cultural
 places  like  Nanded  on  the  tourist  map  of
 the  country,  which  hitherto  had  remained
 unnoticed  and  develop  Nanded  as  a  ‘Pilgrim
 Tourist  Centre’.

 (iii)  Need  to  study  the  working  conditions
 of  weavers,  particularly  io

 Maharashtra.

 SHRI  BANWARI  LAL  PUROHIT
 (Nagpur):  Sir,  I  would  like  to  draw  the
 attention  of  the  House  towards  the  pitiable
 condition  of  handioom  weavers  throughout
 the  country,  particularly  in  Nagpur  district
 of  Maharashtra  State.

 The  new  Textile  Policy  has  severely
 affected  the  handloom  industry  in  the  couatry
 particularly  in  Maharashtra’  State.  The
 Maharashtra  Government  has  been  repeatediy
 urging  the  Union  Government  to  have  a
 fresh  look  at  the  new  Textile  Policy  and
 provide  relief  to  the  handloom  veavers.
 The  Union  Government  has  also  appointed
 a  Tripartite  Committee  for  the  said  pur-
 pose  but  the  Committee  has  not  sub-
 mitted  its  report  to  the  Government  so
 far.

 The  handloom  weavers  are  not  gettmg
 the  yarn  in  time  The  looms  on  which  the
 weavers  are  working  are  very  old  and  the
 Government  have  not  undertaken  the  pro-
 gramme  to  modernize  the  looms.  There
 is  urgent  need  to  provide  relief  to  the  hand-
 loom  weavers.

 I  urge  the  Union  Government  to  send  a
 team  to  Nagpur  and  other  parts  of  Maha-
 rashtra  State  (to  assess  the  working
 conditions  of  handloom  weavers  and  to
 recommend  relief.  The  Tripartite  Committee
 appointed  by  ths  Government  should  consi-
 der  the  views of  the  Maharashtra  Govern-
 meat  before  finalizing  any  change  in  the
 New  Textile  Policy.


